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Central &dministrative Tribunal
~Jodhpur Bench,Jodhpur.

Date of Opder 33.9, 2002

OB . NO. 13/2002

Hastimal Soni 8/0 Shri Kistoor Chamd sged 47 years, Resident
of 9 - Himmat Nagar, Pooran Poori's House, Pali s Official
Address ¢ L3C Postal Assistant, Sasving Bank Control Organisa-
tion, Marwar Junction.

| eesee Hpplicant.

Ver sus

1. The Union of India throwjh 3

The secretary, Ministry of Communication,
Departwent of Pos& s & Telegrzphs.,

Dak Bhawan,

New Delhi,

The Post Master General,
Western Circle, Head Post Office,
Joﬁhpur.

3, The Assistart Superintendent,
Post Office, |
Jalore -~ 343 001.
evse o Respondents.

Hon'ble Mr. Justice GeLe Gupta, Vice Chairman
Hon' ble Mr. A.P. Nagrath, Administrative Member

LA

Mt. Kamal Dave, Advocate, present for the applicant.
Mr. vinit Mathur, advocate, present for the respordert s.
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2.

ORDER

Per ¥Mr. Justice G.L. Gupta

In this Application, the applicant has souglt the
quashment of the order dated 19th September, 1996 (Annex.
A/1) and directions to allow the applicant the benefit of

grant of TBOP under the Scheme after completion of 16 years
6th January, 1994 with all the

of service i,e+ Weeofo

congequent ial berefits.

It is pointed out by the learned counsel for the

2
respondents that the grievance of the spplicant has been

‘ redressed as e has been granted the benefit of the Schene
/ ?.",F_“» ™ Weeefe 6th January, 1994 vide order dated 6th liay, 2002

/" °
B o

‘. :{amesxe. R/1) . It is obvious thst the grievance of the

v, ‘. . -
applicant has been redressed.

. -/',/.,'
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L7 3 The learned counsel for the spplicant states that

e .
still the consequentiel benefits have not been given to him.

The main grievance of the applicamt has been redressed.

4.
The applicant may make a representation before the concerned
author ities hfor consequent ial benefits and in case, his :

representation is not accepted, he is at liberty to approach

v
this Tribunal again, if he is so advised.

S5e In view of the above, the application is dismissed
as having become Iinfructuous. Ko order as to 'cost. ))/Z/C
N

J .L. Gupta )
Vice Crairman

( AJP.Nagrath )
Hember (i)
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